ZITEM NO MH6,7 & 8 COURT NO. 1 SECTI ON X

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

WRI T PETITION (CIVIL) NO(s). 281 OF 2009

ALARD CHARI TABLE TRUST Petitioner(s)
VERSUS
Al CTE & ORS. Respondent ( s)

(Wth appl n(s) for directions)
W TH

WP.(C) NO 282/ 2009,

WP.(C NO 283/2009

(Wth appl n(s) for directions)

Date: 10/07/2009 These Petitions were nentioned today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR. JUSTI CE P. SATHASI VAM

For Petitioner(s) M. MN. Krishnamani, Sr. Adv.
M. Naushad Ahrmad Khan, Adv.
For M. Aftab Ali Khan, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Post on 17.7.20009.
(R K. Dhawan) (Veera Verna)
Court Master Court Master



